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Final Order No. A/70445/2016-EX{DB] dated 81/07/2016

| directed (o transimit hetewith a certified copy of order passed by the Tribunal under section 35-C{1) of the
Central Excise and Salt Act, 1944, j) L

e eatstrar

sstt. Registrar

Application Appeal Name and Address of Appellant
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ROAD,MANGAL PANDEY NAGAR,
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250005

Name and Address of
Respondent

L TRIVEN] ENGG AND INDUSTRIES
LTD
KHATAULIL
MUZAFFARNAGAR
ALP
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4 Director Publications, Customs, Excise. LP. Estate, Dethi
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12 The ICFAI society, 52, Nagarjuna Hill,Punjagutta Hyderabad.- 500082

13 M/S Knowledge Processing Pyl hd ftaxmanagementindia.com),FF-19,1st Floor,Cross River Mall,CBD
Ground,Near Karkardooma Court,Delhi- 6032
14 CIR. 15 Office Copy I)%i/:mrd File Yoy
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IN THE CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL,
REGIONAL BENCH : ALLAHABAD

E£x. Appeal No.55926/2013

Arising out of O/A N0.337-CE/MRT-1/2012 dated 31.10.2012 passed by
Commr. (Appeais) of Central Excise, & Service Tax, Meerut-L

For approval and signature:

HON'BLE MR. ANIL CHOUDHARY, MEMBER (JUDICIAL)
HON’BLE MR. ANXL G. SHAKKARWAR, MEMBER (TECHNICAL)

1, Whether Press Reporters may be allowed to see
© the Order for publication as per Rule 27 of the
CESTAT (Procedure) Rujes, 19827 : No

2. Whether it should be released under Rule 27 of the
CESTAT (Procedure) Rules, 1982 for pubtication
in any authoritative report or not? D Yes

3. Whether His Lordship wishes to see the fair copy
of the Order? ' 1 Seen

4, Whether Order is to be circulated to the Departmental
Authorities? P Yes

Commissioner of Central Excise, Meerut-I

..APPELLANT(S)
VERSUS
Trivent Engg. & Industries Lid. ...RESPONDENT(S)
APPEARANCE | bt
Shri D.K. Deb, Asstt. Commr. (A.R.) for the Department \74/\‘

None, for the Respondent (s)
CORAM;:

HON'BLE MR. ANIL CHOUDHARY, MEMBER (JUDICIAL)
HON'BLE MR. ANIL G. SHAKKARWAR, MEMBER (TECHNICAL)

DATE OF HEARING & PRONOUNCEMENT : 01. 07. 2016
fhmi_ORDERNO. 7044 51 201k




[

Ex. Appeai No.55926/13

Per Mr. Anil Choudhary @

Appeal is disposed off as withdrawn under litigation policy, without

entering into merits,

(Pronounced in the open Court}

e -
(ANIL G. SHAKKARWAR) (ANIL CHOUDHARY)
MEMBER (TECHNICAL) : MEMBER (JUDICIAL)

(Ansari)

g

. \Jﬂ
B?Jl .:\:I.l“G l‘\rlP-RG’

3 '






